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List of Civil Cases transmitted to District courts of Pecuniary Juri

sdiction up to 25,00,000/- (Twenty Five Lakhs) under the orders of Hon'ble The

Chief Justice

NS (;_ ngse:f Case No. Year Party District | Valuation Judgement passed By I&el)t:‘te; No.
1 FAFO 1 1990 UOI vs Jogindra Singh Bhasin Bareilly | 8,30,000.00 Civil Judge 772//15.3.2016
2 FAFQ 629 1992 Ms Kesar Ent Ltd vs Ms RA Builders Bareilly 9,17,838.26 | Additional Civil Judge(Fourth) 765/15.3.2016
3 FAFO 1132 1992 Bareilly DA vs Ms Ratandeep Builders Bareilly | 10,00,000.00 Additional Civil Judge(First) 768/15.3.2016
4 FAFO 390 1996 Ms Gujarat SFC Ltd vs SoUP Bareilly 5,11,316.72 | Additional Civil judge(Second) 758/15.3.2016
5 FAFO 798 2000 Janki Prasad vs Mohd Arif Bareilly | 10,00,000.00 Civil Judge 764/15.3.2016
6 FAFO 1381 2000 Smt Neelam Yadav vs Ms Sundar Das Bareilly 5.01,200.00 | Additional Civil Judge(Fourth) 766/15.3.2016
7 FAFO 3442 2004 Gyan Yadav vs Nathu Lal Bareilly 6,00,000.00 Additional Civil jJudge 761/15.3.2016
8 FAFO 2374 2006 Rajesh Anari vs SoUP Bareilly | 10,00,000.00 Civil Judge 770/15.3.2016
9 | FAFOD [1308] 2006 Pradesp Kumar vs Bareilly | 7,57,637.34 Upper Civil Judge 763/15.3.2016
Kashi Nath Seth Bank Ltd i ) e
10 FAFO 1148 2006 Budhasen vs Krishna Devi Bareilly 5,60,000.00 Civil Judge 769/15.3.2016
11 FAFO 3130 2006 Hajii Mohd vs Nagar Nigam Bareilly 8,00,000.00 Civil Judge 762/15.3.2016
12 FAFO 6 2012 Kamal Saxena vs SBI Bareilly 2,32,367.00 Civil judge 759/15.3.2016
13 FAFO 666 2012 Ms MM Graphics vs UPSIDC Bareilly |20,00,000.00 Additional Civil judge 767/15.3.2016
14 FAFO 2360 2002 Asha Bhatia vs Pratap Kishore Bareilly |18,05,100.00 Civil Judge 757/15.3.2016
15 FAFO 1085 1997 Ashok Kumar vs Ajay Kumar Bareilly 2,75,000.00 Additional Civil judge 760/15.3.2016
16 FAFO 2589 2007 Hamid Khan vs M/S Krishna Construction Bareilly 7,00,000.00 Civil Judge 756/15.3.2016
17 FAFO 1056 2015 Sanjeev Suri vs Smt Sudesh Suri Bareilly |21,35,334.00 Additional Civil Judge 755/15.3.2016
18 | FAFO 862 1998 MS RR Heavy Engg Company vs Bareilly | 15,24,000.00 | Additional Civil Judge(First) | 771/15.3.2016
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